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NATIONAL COM LAW TRIBUNAL
MUMBAI BEN CH. MUMBAI

T.C.P No.68s/ (MAH)/2O 17

CORAM Present: SHzu B.S,V. PRAXASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

A'ITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI'IY LAW TRIBUNAL ON 22.08.2017

NAME OF TI-IE PARTIES: HarmoniAlloys

Teksons Pvt. Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016

S. No ME DESIG NATION SIGNATURE

T
ORDER

Non( present.

The Petitioner is peremptorily directed to appear on the ne\t date of
hearing failing which this company pehtion wi, be dismissed for defaurt.

List this matter on 19.9.2017
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sdl-V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH
Member (Judicial)

KUMAR


